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this grade have no promotional ave-
nues,

(b) whether it is also a fact that as
a result of great stagnation, lot of
frustration hag developed in this
cadre; and

(c) if so, what steps Government
propose to take to give some incen-
tive to this cadre like introduction of
selection grade ag introduced in other
cadres of service?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1 P.
VENKATASUBBAIAH): (a) All Assis-
tants with approved service of 8
years or more and who are within
the range of seniority belonging to the
Central Secretariat Service are eligi-
ble for promotion to the Section Offi-
cers’ Grade under the Cuatral Secre-
tariay Service Rules, 1962. Some As-
sistants who have put in 15—20 years
service are, however, awaiting promo-
tion,

(b) The Staff Side in the Depart-
mental Council of the Department of
Personnel and Administrative Reforms
have made some representationg re-
garding stagnation in the Assistants’
Grade.

(¢) The question of introducing a
Selection Grade for the Assistants is
under consideration.
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News Item “Clamour in Jhargram”

*566. SHR] NARAYAN CHOUBEY:
Wil] the Minister of HOME AFFAIRS
be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the press
report in" the UTalcutta edition of
Statesman dated the 16th June, 1980
under the headline “Clamour in
Jhargram?”;

(b) if so, whether Government have
enquired into it; ang

(c) if so, the report of the enquiry?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) Yes, Sir,

(b) ang (c¢). The Government of
West Bengal have enquireg into the
matter and g statement, on the basis
of information furnished by them, is
laig on the Table of the House.





